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Guidelines' for Grant of Loans of W~a
ker Sections and Self Employment 

Schemn 

4658. SHRI S.B. SIDNAL: Wi II 
the Minister of FINANCE be pleased to 
state: 

. (a) the guidelines for granting of 
Joans by the nationalised banks to (i) 
the weaker section, iii) for the Self-
employment scheme and (iii) on the 
recommendtions by the reprc ntltiv~s 
of the people; 

(b) the time stipulated far sanction 
of loans; and 

(C) the rules and condition::; fl.)r 
rcpnymen t of loans ? 

THE DEPUTY MlNISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) 
(3) Reserve Bank of India bas 
been issuing guidelines to public sector 
banks from time to time to' secure a 
lalger flow of credit to the smaller 
borrowers within the priority sector, 
and the weaker section. On the recom. 
mendation of the Wotking Group on 
thl~ role of banks in irnplernrnting the 
new 20-Point Programme, the Reserve 
Bank of India had issued instluctiolls in 
February, 1983 that banks should take 
care to tee tbat suitable viable ~chemes 
are formulated in consultation with 
tho:: variou ' stn te dovelopment agencies 
for all the beneficiaries coming under 
the deftni tion of weaker sections ,- and 
adequate fJOunce provided for them. 

The Differential Rate of Interest 
Scheme make's available very conces· 
siona I term-loans at the rate of intere t 
of 4 per cent. l1pto an amount of 
R. 5,000/· to persons belonging to the 
weaker sections of society. No tangible 
securiry or third-party guarantee is to 
be asked for from the Joanee, who 
has. however to hypothecate to 'assets 
purchased with bank loans . 

\ 

The objective . ' of the Integrated 
Rural Development Programme is to 
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provide assistance to f ll1ili~s below 
the poverty line to reach an income 
level above Rs. 3,500/·per annum~ by 
providing them with prod~~ljve assets. , 
The capital subsidy is . made availabl.! 
to the e.x ten t of 25 per cent for small 
rarmers and 33-1/3 per cent for marginal 
farmers, agricul tu ral labourers nnd 
rural arti ans, Tribal ben .ficiaries are 
entitled to a ca ital subsidy at the rate 
of SO per cent (within a ceiJing of 
Rs. 5,000/- ), Other individual families 
may receive upto Rs. 3,OOO/-as subsidy 
in non-Drought Prone Area Programme 
areas, and Rs. 4;000/- in Drought Prone 
Area Programme areas. 

A . Self-Employment Scheme was 
initiated on 15th Aug!Jst, 1983 with a 
view to encouraging Enucated Uhemp· 
loyed Youth to undertake seJf- f 

employment ventures in indu try. services 
and business through package of 
assistance. The Scheme is meant for 
unemployed young people in the age 
group 18-35 (Matriculates and above). 
The Scheme exteqps throughout the I 

country excepting in cities with more 
than one million population. Tn'.; 
District Tndustrie~ Centres in consuic..l-
t ion with the lead bnnks of the res pel.:-
live areas function as the nodal agency 
for implementing the Self-Employment 
Scheme, and in this context each 
District Industries Centre has set up a 
Task Force for the initial screening of 
would be bencrficiaries before cases ar~ 
recommended (0 banks. Under 0/ the 

. Scheme eligible entrepreneurs can get a 
composite loan not ~xceeding Rs . 25,000/ 
at 10 per cent rate of interest in back· 
ward areas and 12 per cent rate of 
interest in otper areas. The beneficiaries 
art! eJigible for receiving a capita I 
SU bsidy, routed by Gover'oment through 
banks, at 25 per cent of the total 
dmount of the Joan ·(i.e, term·loan plus 
working capital). The banks hould 
not ask for c'ollatteral securi Iy of 
third-party guarantee for borrowers 

" under the Self-Employment Scheme-the 
security for the bank wilJ be the asset 
out of the ba'nk finance . _ . 

(b) Generally all Joan applies tions 
~pto a credit limit of Rs, 25,OOO/-shouJd 

be dispoied of within a fortnight and 
those for ovec R~ . 25,000/- within '8 ' to 
9 w"eks. ' 

(c) Normally, in respect of all loan 
appfications the repayment programme 

, should be fixed taking inro account the 
sustenance requirements, su.rplus genera-
ting capacit}, the break-even poi'ot, the 
life of the asset, etc., and not ' an ad 
hoC' manner. [n respect of composite 
loan upto Rs . 25;600/- to artisans, 
vi Ilage and cottage industr.4 'ws, repayment 
" chcJul~ may be fixed ·: 'for t·erm loan 
component only (Subj~'Ct · to lndustrial 
Development Bank of India's ' require-

.ments b!ing fulfilled). 

Loans and Assistance hi' tha Friendly 
Coantries for Different Schem eos 

4659. . SHRI GIRIDHAR GOM: 
ANGO Will the Mini!ter of. 
FINANCE be pleased (0 state. 

(a) ,the loans and assistance provi -
ded by the friendly countries r\)r · ):Ii~erent 

schemes and programmes in the country, 
scheme a nd programme-wise thel:eof;_ 

. , 
(b) the 3greed Joan", and a . istance 

reieased so far, country-wise; a~d 
., 

(C) the names of the . che~es and 
()rogrammes suggested by (he Slilt~s for 
such loan~ and assistan :.: ... d14ring th~ 
Sixth Plan and approved 'by .Govern. 
m.::nt. State-wise? 

TUE MINISTER OF FlNANCE 
(SHRI PRANAB , MUKHERJEE) : 
(a~ Inf0rmation is giv..!11 in 
Annexure IV of the Explanatory 'Memor-
a ndum on the Budget of the Central 
Govcrnm: nt for 1984. 85 l') 'aid before 
(he Parliament. 

. (b) Th" JOJns and gr4l nt') ::lulllJri.=\cu 
and utili~ed, uplO 3 J.J ~ 984 ~U\! ~Ivell in 
' the statement att~lched. 

"_ (C) The nam · s' of Ih;: <;~h(!mes and 
programmes nre pl'UpO d by the Slate 
Governments from I in,e to time and 
dctai Is of the approv.ed schemes and 
programm !s fOF . which assistance ha . 
been sanctioned and urilis'd is contained 
in the External Assistltnce Brochur" 
for 1982·83, a copy of which ha been 
placed in (he Liberary of ·he HOLl:e 




